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syNOPSIS

As per the notification on Friq gust 14, 2020 issued by the ordey (¢
fday, Au

government and sign by the Brinclpel secretary (o)
inc :

West Bengal in €xercise of th oS confel‘red under section 37(1) of
€ pow

f the government of the

the Biological Diversity Act, 2002 and Rule 20(2) of the West Bengy
# Biodiversity . 2005 The Goyernor has been pleased to declare
Baneswar Shiva Dighj and surpounding are2 in the immediate vicinity ¢
Baneswar Shiva Dighj Biodiversity Site- FOT this reason the area under
mouja Kuthipara, Police Station- Pundibari, District- Cooch Behar. There
are so many sign board mentioning the caution for the turtle corridor
restricting speed limit 20kp, Byt without maintaining the any norms
and in violation of the said rules illegal construction over the government
(PWD land ) is going on upon the land under LR plot no-748, LR khatian
no- 398/3, JL no-34, Police Station- Pundibari by which the unnatural
hinderance/obstruction is found for the Black Soft-Shell Turtles, locally
called “Mohan” towards adversely impacting the ecology system. Instant

application is filled for restitution of the environment for the area.
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Lisy or PATE®

Dates Events

14.08.2020 nt and sign by the principy,

By the order of govcrnme

Secretary of ipe government of the West Bengy i

CXercise of the powers conferred under section 37(1) o

the Biologica) piversity AL 2002 and Rule 20(2) of the

West Benga] pjodiversity 4% 2005. The Governor hag

been pleageq 1o declare Baneswar Shiva Dighi ang

surrounding grea in the immediate vicinity gg

Baneswar Shiya Dighi Biodiversity Site.

16.05.2024 :  Received by the state respondent authorities written
objection to the all the appropriate respondent

authorities  regarding illegal-construction  over

Govt.(PWD) land corresponding to LR plot no. 748, LR
khatian No. 398/3, corresponding to Mouja-Kutipara,(
Baneswar) JL=34, PS- Pundibari, District-
Coochbehar, within the near vicinity of century old
Baneswar Shiva Temple thereby, creating unnatural
hindrance/obstruction for the Black Soft-shell turtles,
locally called “Mohan” toward adversely impacting

their ecology system

June, 2024 :  Hence this instant application.
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APPllcation No, .obisss*** of 202

Between :

Animesh Barman,

Son of Late Anil Kumar Barman,
Kuthipara, Hatiduba, Cooch Behar,
West Bengal, Pin-736133,

«... Applicant

AND

17 The Union of India,
Ministry of Environment
Forest and Climate Change,
Represented through Secretary
Indira Paryavaran Bhawan,
Jorbagh Road, Aliganj,
New Delhi, Pin- 110 003.

Email- secy—moef@nic.in

2. The Government of West Bengal,
service through the Additional Chief Secretary,

Department of Environment,

Government of West Bengal,
Pranisampad Bhavan, 5t Floor, LB-2,
Sector-1II, Salt Lake, Kolkata-70009g

Email-acsenvw ov.in

3.  The Chairman,
West Bengal Bio piversity Board,

nt of Enviromncn‘l)’

(Departme



Prani Sampad Bj
s lawgp 5th r IIB/Q,
( floo ) 0]06, WCSt ; g

al :
t lake city, Kolkulﬂj

Email- chairms
(ln.Wbb '
Whic.in
COOCh pehar Debuttor

The District Magistrgj, & president ©

Sector-III, S

uaI'e;

Trust Board, Office Sq
3 at S ighet
fgar I8 736101.

Post Office and Districy. Coochbeh@® pin-
Email- dm—cb@m

The Sub- Divisional Offjcey gadar & cum Ex-Officio Member
Of Coochbehar Debuttor Trust Board, office at Sagar Dighee

Square, Post Office & District- Coochbehals Pin-736101.

Email-sdo.sadar.cbr@gmail.com

¢ Work Department( Highway Road),
Cooch Behar,

The Executive Engineer, Publi
Cooch Behar Highway Devision, P.O & District-
Pin-736101.

The Additional Principal Chief Conservator of Forest (PCCF), North

Bengal, Forest Administrative (Block-B), South Santi-nagar,

Debgram-1I, Post Office- Debgram, District- Jalpaiguri, Pin-

734004, Email: apccfnb-wb@nic.in

The Block Land & Land Reform Officer,
Cooch Behar-II, P.O- Pundibari, District - Cooch Behar

Pin-736165.

Email—bllro.con@gmail.com_

The Officer-in-Charge
i, .S & P.O-Pundibari

Pundiba
n-736165,

District- Coochbehal Pi

Email-contac coochbeharDalice. in
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10. The Pradhan,
Baneswar Gram P;m(‘] C uf’rhc
']“yxll’ ()m(, 2 s Baneswar,

Cooch Behar-11 Pangy,,.. * iy, b
Chayat gamity”

District-Cooch Behgy pi 5

in-73610

Email-baneswargpecior..:
SRR ma), com

11. Samir Biswas
Son of Ratan Biswag
Of Vill- Sonari Nikotiyar gythi
P.O- Kharija Kakribari, p.g_ pundiba™!
District- Cooch Behar, pip,. 736179

12. Sudarshan Mahato ‘ v v
Son of Sadhu Sara Mahato 2 5
Vill+P.O-Baneswar, P.S- Pundibari,
Dist-Cooch Behra, Pin-736133.

..... Respondents

TO,
THE HON’BLE CHAIRMAN AND HIS C

NATIONAL GREEN TRIBUNAL

OMPANION MEMBER OF THE

HUMBLE APPLICATION SUBMITTED
BY THE APPLICANT ABOVENAMED

1.  The applicant abovenamed is Animesh Barman residing at the

address as given in the cause title above of this application. AS Pt 0o

notification on Friday, Aug! st 14, 2020 issued by the order ot

y the principal SeCI‘etary of the g()vernment of the

government and sign b
) of

West Bengal in exercise of the POWers conferred under section 37(1

, 2
the Biological Diversity Act, 2002 and Rule 20(2) of the West Beng?l




©

Biodiversity Rule, 2005, The W peen pleased to declare
Goveppor M

. the immediate vicinity g4

Baneswar Shiva Dighi and SUtoy, ca i
nding ar

;_Ili

Baneswar Shiva Dighi Biodiver; ot (his reason the area under
Sity site, ¥

mouja Kuthipara, Police Station . pistrict- Cooch Behar, There

Pundibarh

are so many sign board mengjy; i caution for the turtle corridor
Ning t c

restricting speed limit 20k, But without maintaining the any normg
\ wi

and in violation of the said rliles illegal ConstruCtion over the government
(PWD land ) is going on upon the land under LR plot no-748, LR khatian
no- 398/3, JL no-34, Police Station- pundibari py which the unnatural
hinderance/obstruction is found for the Black soft-Shell Turtles, locally
called “Mohan” towards adversely jmpacting the ecology system. Instant
application is filled for restitution of the environment for the area. ’
Copy of the above notifiation, datud 14981 2020 is ayneted hoewdl
aomd. Maked an ‘Qq°
9. By virtue of notice vide No. 880-En/T-11-7/ 003-11/2003 dated
03.07.2020 under section 37(1) of Biological Diversity Act, 2002 The
West Bengal Bio Diversity Board has been pleased to recommend this
sensitive area as “Baneswar Shib Dighi Bio Diversity Héritage Area” and
simultaneously innumerable cautioning have .also been affixed
encompassing the area keeping in mind the Saifg“ty.and security and
conservation of those Black Soft-S'helll Turtles. g e FPAL
hologrophn of fha coid loeaion i omnuied hoyuwidl | !
P \ﬁ? % cA9’ \EFN '
Mmkﬂm ﬂ N S e

N\ _OF \We~

¥V

3. It is noteworthy to be mention here that, from last couple of
months an adverse plight suddenly emerged as we have identified few
illegal as well as unauthorized €Onstruction over and above the Govt:
(PWD) land without any lawful-sanction or permission randomly built up»

particular by two individuals PAC one Samir Biswas (Respondert
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and b X
v R bUdar‘xh n mahat®
sha

Govt.(PWD) land corre

No.11) (Respondent No.12) ove
r

- no. 748, LR khat;
Sponding i LR plot 1 lan N,

398/3, (Baneswar) JL=34, Pg

corresponding Mouja_](ulipara'

Pundibari, Dist- Coochbehar (he near proximity of state highWay

» Within

(PWD Road) which connect, ey cen coochbehar to Alipurduar district
Clwee

and such road as we| as roaqside A3 is frequently used by those
adst

species for their naturg) BSiwen 45 piological crossing cum movemen;

pmrud, horgeith

corridor. ) 61'94‘/3 )
Copy of e said ). g o) of

o) vakked oy (A3
4. Even the competent authority has also restricted the speed limit of

all vehicles in the said area highly considering their natural as well as

biological crossing cum movement

S. Pertinent to mention here that, despite relentless objections
substantiating our grievances regarding the unnatural hindrance/
obstruction for the Black Soft-Shell turtles, toward adversely impacting
their ecology system upon obstructing their natural and easy movement

cum crossing, the illegal as well as unauthorized construction situation

particularly at the road (state Highway) side is continuing. ”
Copy o Jh L wm}h/}"«é'bjmwm amyunda i)
ovm i v ALY
6. Curiously enough, the said private respondent having been

indulged into an unholy alliance with local administration and the
construction work is in Progress blatantly violating the existing Rules

and Regulation towards endangering the ecology of those species being
i turtles, locally cajleq g down
the black Soft-Shell Mohan thereby y‘gﬁf(ﬁ% : \

their ecological-corridors: // W 84, Sy, ,}3
5 S5 7 A'i \
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The address for service oy, th (jant is that of his Counsel:-
e app®

TANMAY BASU

Advocate

Bar Association Room No. 13
High Court at Calcutta
Mobile : 9836982908

Email : tanmaythelawye mail.com

And the address for service on the respondent is as mentioned herein

above in the cause title of the application-

i FACTS IN BRIEF
A. The applicant above named is a citizen of India and is a resident of

the address as mentioned in the cause title of this application.

B.  The applicant along with the other local inhabitants of kutipara
(Baneswar) mouja under Baneswar Gram Panchayat, Coochbehar-
II Panchayt Samity, within the near vicinity of century old
Baneswar Shiva Temple, we have been cherishing the species being
the black soft shell turtles, locally called “Mohan” generation after
generation who have been naturally build up their ecology system
in the century old Baneswar Shiv Temple pond which has been

under the administration control of Cooch Behar Debuttor Trust

Board.
N (, / \
that in a n
C.  Your applicant states Alural course of éve}u %\'\4)‘3
1ocally calleq \
Soft-shell turtles, Mohan, roam ar uﬁfd %‘“22&% '<r'
. for their Naty, \ .,f:,/ "G Uty Y ),1/
ponds, water bodies ral suryiy A ;flqzy the/ * /
als s tU. rbn./';v_,a, %, //}_/
\ A, é(> & S Ao
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[ la

periphery of kUtipnra ® ‘ e under Baneswar Grap
andgwar) MO ;
Yol gamity regarding which

Panchayat, Cooch Behy I}"‘
C-I¥
the state highway (PWp

H’:mch'v'yat
frequently the specieg rcqui.r | to cro®®
cd to

Road) which connect }, ¢ to Alipurduar districts,
CLWCCI’] C()Och BCha

D. Your applicant stateg that by yirpue of notice vide No. 880-En/T-11-
virtue

7/003-11/2003 dated 03.07 2000 under gection 37(1) of Biologica]

Diversity Act, 2002 The West Bengal Bi© piversity Board has been
e

“ N
pleased to recommend this senaiiive arear as ‘Baneswar Shib
se

Dighi Bio Diversity Heritdge Area” and simultaneously

innumerable cautioning haye also been affixed encompassing the
area keeping in mind the safety and security and conservation of

those Black Soft-Shell Turtles.

E. Your applicant states that it is noteworthy to be mention here
that,” from last couple of months an adverse plight suddenly
emerged as we have identified few illegal as well as unauthorized
construction over and above the Govt. (PWD) land without any
lawful-sanction or permission randomly built up, particular by two

v rindividué‘;l%gtnamely one Samir Biswas (Respondent No.11) and by
one Suda{éﬁan Mahato (Respondent No.12) over Govt.(PWD) land
correSPOI'iﬁing to LR plot 1no. 748, IR Kkhatian No. 398/3,
cbr;ésponding to Mouja-Kutipara, (Baneswar) JL=34, PS-
Pundibari, Dist- Coochbehal, Within the peqy proximity of state

ich
highway (PWD Road) WHIC Connect between Coochbehar t0

. g such 1 .
Alipurduar district and %ad as we| as roadside area 1S
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frequent | as well ]
quently ugeq bY the  heir nature as blological

crossi “ Species 07

Tossing ey, Move

ent corpidor

F.  Your applicang olats ompetent authority algg

S that even the ©
restricted the Speed | | yehicles highly considering their
Imit of a

natural as we]| 8 bigjoy: 4ing CUm movement corridor,
gical cros

G.  Your applicant States that pertinent £ mention here that, despite
jols

relentless objectiong ting OUr SPECIES  grievance,

substanti
regarding the Unnatura] pip,drance Jobstruction for the Black .
Shell turtles, toward adyersely impacting their ecology syster
upon obstructing thej, natural and easy movement cum crossing

the illegal as well as unayporized construction particularly at the

road (state Highway) side is continuing.

H. Your applicant states that curiously enough, the said private
respondent having been indulged into an unholy alliance with the
local administration the construction work is in progress blatantly
violating the existing Rules and Regulation towards endangering
the ecology of the species being the black Soft-Shell turtles, locally

called Mohan thereby Shutting down their ecological-corridors.

L Thereafter in view of the above factya] circumstances the applicant

along with other local inhabitants jointly made 4 written objection

2 -

to the all the appropriat® Tspondent aythorities regarding illegal

]

construction over GoVt(PWD) lang correspon




ram—

(1)

748, LR khatian No., 398/3 Corresponding to Mouja-Kutipara’(

Baneswar) JL=34, pg_ Pundibari District- Coochbehar, within the
near vicinity of century old Baneswar Shiva Temple thereby

creating unnatura] hindrance/ obstruction for the Black Soft-she
turtles, locally called “Mopan” toward adversely impacting their

ecology system which has been received by the said respondent

authorities in the different dates in the month of June, 2024.

J. In the said written objection the applicant along with the other local

inhabitants prayed before the concerned respondent authorities to

immediately initiate appropriate proceeding forthwith to conduct a

field enquiry, if necessary, to ascertain their legitimate prayer

thereby stopping and demolishing those illegal as well as

unauthorized construction over and above the Govt. (PWD) land

which are without any lawful-sanction or permission, in the

«Baneswar Shib Dighi Bio Diversity Heritage Area” so that the

species being the black Soft-shell turtles, locally called Mohan

Could be conserved and protected accordingly but despite the
expiry of considerable time the appropriate respondent authorities

did not take any action in view of the complaint raised by the

applicant.

o aggrieved DY and/or dissatisfied with the inaction and/°f

K. Bein
or commISsion and/or omission from taking st

ern
non-action and/
action for 1mmed1at61}’ initiate appropriate procecdmg, fort]"TVlth ta_
if e
ta field enquilys ! Necessary, to ascerta ﬁ ouf 1§g}§ ﬁ'ﬂ \

conduc P




N ., /’ (]
prayer thereby stopping an (lvmoliShm
bOVe the GOVt. (PWD) land

thos€ illegal as well ag

unauthorized construction gyer and 2
which are without any lawfy S~'¢Inctiorl o B -
e Area” so that those

“Baneswar Shib Dighi Bio Diyersity Herita
locally called Mohan

species being the black Soft-shell turtles

Could be conserved and protected accOr’ dingly-

GROUNDS

I For that in a natural course of event those Black Soft-shell
turtles, locally called Mohan, roam around the other ponds,

water bodies for large number of local inhabitants for their

natural survivals situation within the periphery of Kutipara

(Baneswar) mouja under Baneswar Gram Panchayat, Cooch

Behar-II Panchayat Samity regarding which frequently the

species required to Cross the state highway (PWD Road)

which connect between Cooch Behar to Alipurduar districts.

II. For that by virtue of notice vide No. 880—En/T-11-7/OO3-

II./?OOS dated 03.07,2020 under section 37(1) of Biological

7 gek
?’ Diversity © 2002 The West Bengal Bio Diversity Board has
been pl¢ase

“Baneswar Shib Dight Bio Diversity Heritage Area” and

recomm, . ’
d to end this sensitive arear as

: :nnumerab :
simultaneously 107 le Cautioning have also been

. th;
affixed encomlOalSSIrlg i keeping in mind the safety

. nservagi
and security and CO*TValion of thoge Black Soft-Shell

Turtles.
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[
For that ag per the T on/f;‘riday’ August 14, 203
issued by the order of ove it and sign by the principa;
secretary of the BOVernment of the west Bengal in exercise of
the powers conferred der section 37(1) of the Biologica]
Diversity Act, 2005 and Rule 20(2) of the West Bengal
Biodiversity Rule, 2005, The Governor has been pleased to
declare Baneswar Shiva Djghi and surrounding area in the
immediate vicinity as Bapeswar Shiva Dighi Biodiversity

Site. For this reason the area under mouja Kuthipara, Police

+ Station- Pundibari, District- Cooch Behar. There are so

A:many sign board mentioning the caution for the turtle

corridor restricting speed limit 20km..

For that even the competent authority has also restricted the
speed limit of all vehicles highly considering their natural as

well as biological crossing cum movement corridor

For that pertinent to mention here that, despite relentless
objections substantiating our specieg grievances regarding
the unnatural hindrance/obstruction for the Black Soft-
Shell turtles, toward adversely impacting their ecology
system upon obstructing their nagyry) and easy movement
cum crossing for those illegal ag well as unauthorized

i partj
construction situatio” Pafticularly 4 the road (state

Highway) side.
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VL. For thgt But Withoy maintai”mg the any normg ang
out n

violation of the b N illegal construction over 4
ai e

government (PWD " going on upon the lang undey IR

nd)iS

plot n0-748, 1R B 4 398/3, JL no-34, Police Station,.

n no-
Pundibarj by Which the gnnatural hinderance/ obstructiy is
found for the Black goft-Shell Turtles, locally called “Mohagy
towards adVersely impacting the ecology system. Instant

application is fijle oy restitution of the environment for ¢,

area.

LIMITATION :
The applicant declares that as per the National Green Tribunal Act

application is well within the prescribed time. The construction
activities in the taking place as on dated and hence there is a
continuous cause of action. The respondent authorities have not
initiated any action on the complaints/grievances made by the
application till dated and hence the application is well within the

period of limitation under NGT Act,

INTERIM RELIEF :

Pending disposal of the original application, the applicant prays

that this Hon'ble Tribunal may pe peaceq to DIRECT THE
ORTHWITY

RESPONDENTS TO F




T RN

@,

A. Constitute , duct 8 site inspection ang Submiy

. y
: commlttcc to con

an  action taken | pefor€ the Honble Nationg] Green
cp €

Tribunal Within g Stipulated tme period.

- To ascertain their legitimate prayer thereby stopping anq
demolishing the illega] as well as unauthorized constructioy,
activities over and apoye the GOVE: (PWD) land which are
without any lawful-sapction Of permission, in the “Baneswar
Shib Dighi Big Diversity Heritage Area” so that those species
being the black Soft-she]] turtles, locally called Mohan Could be
conéerved and protected accordingly, until further order of the

Hon’ble Tribunal,

C. To direct Respondent No. 11 and 12 to refrain from further
illegal as well as unauthorized construction over and above the
Govt. (PWD) land which are without any lawful-sanction or
permission, in the “Baneswar Shib Dighi Bio Diversity Heritage
Area” so that those species being the black Soft-shell turtles,
locally called Mohan Could be conserved and protected

accordingly.

PRAYER :

For the reasons stated above, it is humply prayed that this Honble

Tribunal may be pleased t0 -

A. Pass an order for restitution of the environment by demolishing
illegal construction over the g 80vernment¢ (PWD)land IS._Eng on

/s»{L
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; i the u
34, Police Station. p, ipar which Nnatura]
. undibs
hinderance/obstructioy ; | for the Black Soft-Shell Turtles,
0 is foun¢ ‘
dve rsely impacting the ecology

locally called “Mohan” {4yqards @
owa

system.

B. To ascertain their legitimat prayer thereby permanently stopping
(]

and demolishing those illegal as well as unauthorized construction

over and above the Govt, (PWD) Jand which are without any lawful-

sanction or permission in the «ganeswar shib Dighi Bio Diversity

Heritage Area” so that those species being the black Soft-shell

turtles, locally called Mohan Could be conserved and protected

accordingly.

C. Direct the Respondent Authorities  to protect, preserve and

?/ C"»gr‘-)iqUT)\{(e"E)lack soft-shell turtle in the «Baneswar Shib Dighi Bio

Diversity Heritage Area” so that those species being the black Soft-

shell turtles, locally called Mohan Could be conserved and

ﬂ/ protected accordingly by .- " /any sort of construction

activities in Govt. (PWD Land) corresponding to LR plot no. 748, LR

Kkhatian No. 398/3, corresponding to Mouja-Kutipara,( Baneswar)

JL=34, PS- Pundibarl, Dist- Coochbehar, within the near proximity

of state highway (PWD Road) which connect between Coochbehar

to Alipurduar.

Qcmndy oo

Signature of the Applicant
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0\ vERIFICAT .

.\a N RIF. . do hereby verify that the
erc

[ Animesh Barman the At i it
i ’ licant
pplica pest of my knowledge

to the

contents of the above paragraphs ar¢ truc
at 1 have not suppressed

and grounds are based on legal advic® and B

any material fact.

Awiwin\ otman

Date : 14/06/2024
Applicant

Place : Kolkata




‘ MQ. That the statements made in the paré

ail gumar Barman, gge

I, Animesh Bar (e o ;
h Barman, gon of ‘on—cultlvatlon, residing ¢
about 30 years, by faith-1; coupa - .
indu, by ( P()“CC Statlon-Pundlbari
)

Village- Kuthipara, Post o (atidd )y R —
y ' (of o 1 ole n
District-Cooch Behar, PIN-736133, d° pereP ° -
! =136139,
as [ollows :

the instant case and I am we||
1

1. That T am the petitioner it
nce

¢ of the case. | am

acquainted with the facts and Circumste1

competent to affirm this affidayit
graph Nos. 107

are true to my knowledge and rest$ are My respectful submission

before this Hon’ble Tribunal,
Avamwran 1 aman
DEPONENT

Prepared in my office.
Identified by me

Advocate.

Advocate
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the High Court, Government Treasury, etc,

PART L—Orders and Notificatons by the Governor of West Bengah

GOVERNMENT OFWESTBENGAL
Environment Department

NOTIFICATION
No. 880-EN/T-11-7/003-i/2003.—3rd July,2020.—Whereas, Baneswar ShivaDighiisapond measuringabout 1-65 acre located
in Mouza Baneswar in Coochbehar District and offers refuge to Black Softshell Turtle (N ilssonia Nigricans Anderson, 1375,
locally revered as “Mohan® which is under Appendix 1of CITES and is extinct in the wild as per IUCN ;

And, whereas, to strengthen the biodiversity conservation and to stem habitat degradation in and around the pond, the
State Government, upon the recommendation of the West Beigal Biodiversity Roard, has felt it necessary to declare the area

as the Baneswar Shiva Dighi Biodiversity Heritage Site ;

s of plants, animal: and microbes from the Baneswar Shiva Cighi requires 1o 52

And, whereas, the collection of specie
ty Ac', 2002 and W-st Bengal Biological Diversity Rules, 2003.

regulated as per the pryvisions of the Biological Diversi

And, whereas, no-objection regarding declaration of BancswarSkiva Dighy Las beenresol ed in the meeting heldby District
Magistrate of Coochbehar on 17.12.2019 W"h_‘°“°‘°jm°‘,j Biodiversity Managz:nent Commities, local authorities a1d othet
stakeholders, and thereafter no objection regarding s3id Biod:versity Heritage Site declaration has been conveyed by the offce

of the District Magistrate of Coochbehar ;

Now, therefore, in exercise of the powers conferred under ub-section(1) of Section 37 of the Biological Diversify Ak 2002
' ' e I Diversi the Biological Diversity
andsub-rule(2) of rule 20 of the West Bengal B‘°I°§‘°"’l Diversity Rules, 2005, the Governoris hereby p}eisédlo declare Bages\f
Shiva Dighi and surrounding areas in the immediate Vicioity as Baneswar Shiva Dighi Biodivﬁgity'f{e;iiagc:m. ,
N\ P % \.. ‘\‘ )
: RPN
The details of the area and boundary of BeesWe! Shiva Dighi Jiodiversity Heritage Site is i;i\%ﬂh betgw =

V). W) i ')

¢ %

489
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THE 14,2020
KOLKATA Gz EXTRAORDINARY: AT oo
— AO

BANESWAR SHIVA DIGHI BIODIVERg 7y HERITA
The Area covered :— GEsiy

490

A . ; .
rea U165 Acre (rronmelerof 28w,

Mouza . Bancswar

Gram Panchayat  : Baneswgr

eleu)

Panchayat Samity  : Coochbeharyy
District ¢ Coochbehar

jary ¢ West : Park, Shiva Mandir Road in further west
East : Metalled Road
North : Baneswar Shiva Mandir aruq
South: Metalleq Road (New Baneswar Ruad)

GPS-Co-ordinates of the Baneswar Dighi Biodiversi

The boundaries of the proposed Biodiversity Heric - #EC SIe i

brended by GPS co-ordinates mention beloy :

tage Site (BHS) are su
S —
. Waypoint . .
Waxpoint name Latitude(°N) Longitude (°E)

! North-Zast 263985° 89.4986°
2 North-Wst 263985° 89.4977°
3 South-East |  26397796° 89.498563°
4 South-East 26397835° 89.497699°

The management of Baneswar Shiva Dighi Biodiversity Heritage Site shall be done by the Gram i’anchayat level Biodiversity
Management Committee (BMC) of Baneswar Gram Panchayat, BMC of Coochbehar-11 Block under the overall supervision of the
District level BMC/District Magistrate of Coochbehar Disti ici in consultation with the West Bengal Biodiversity Board.

This Notification shaii come into effect from the date of its publication in Zhe Kolkara Gazette.

By order of the Governor,
-

Principal Secy. to the Govt. of West Bengal.
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Published by the Controller of Printing and Stationefys nd Pringed |y i vt. Printing,
y the Controller of Pr ch ngal, at the West Benga! Governpey, Press, Alipoyr :hc Superintendent, Go
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BANESWAR SHIB DIGHI BIODIVERSITY -u-.q!_n SITE
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This site has been notified as
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by
WTHE QUOUT. OFf WEST lnll’r
Vide no 8SBO-EN/T-11-7/0032-i1i/2003 dtd cﬂ:-d\ﬂesc
under

Section 37(1) of Biological Divérsity Act, 2002
As recom :-0:-95
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To, pated- 1510812004

1. The Chairman, west Bey ) .

| t Bengal Bio Diyers

(Deparjt‘ment 3/‘ Environment ), Pra,:!gesf\)it;; Board, an (Sth
floor) L3 - 2, Sector - III, Salt Lake (f Sampad Bhaw

Kolkata- 700106, West Bengal, 1, digy
2~ The District Magistrate & President of Coachpehar ebuttor
-00ch.

. D
Trust Board, Office at Sagar Di and
District - Coochbehar, PINg - 7316g1h gle Sauare, Post o

3. ¢ Sub- Divisional Officer sadar . yember
N 4 & cum Ex- 10 Mbm
\/O?{(_.oochbehar Debuttor Trust Board, (,:}}15: a(;ﬂgfggar Dighee

Square , Post Office and District - Coochbehar, PIN - 736101

4. The Executive Engineer, Public Works Depamnent. (PWD

ROADS ), Cooch Behar Division, Sunity rear Circuit
o s 1 R. d; ]‘ fear
House, PO & Dist- CoochBehar, Pin- 7§}6 1 gc;

S. The Divisional Forest Officer, Coochbehar. Division. Office v

at- Kflnzeswari Road (East), Near Coochbehar Airport PO /’/;":.' ",n\
&. Dist.; Coochbehar, Pin:- 736101 s .‘»J/L“‘? ‘$\
¢ .'/"' SL‘,‘_‘, \\‘
6. The Block Land & Land Reforms Officer, R e 4:\\"‘
Coochbehar-II, Po- Pundibari, Dist-Coochbehar-736165 e City Civir o A\ *|
; ("f‘f'(:; “Idrg |
7. The Officer ~in -Charge, Pundibari, Police Station, Po- 7080, 055 41 9000 [0
Pundibari, Dist-Coochbehar-736165 Loty . A
& The Pradhan, Baneswar Gram Panchaydl, office of The & {1 Ly

Coochbehar -II Panchayat Samity, Po- Baneswar, Dist-
Coochbehar, Pin- 736165,

Subject:— Objection regarding illegai-constructions over
Govt. ( PWD') land corresponding to LR plot No. 748, LR
ichatian No. 398/3 ,corresponding to Mouja- Kutipara, (
Baneswar ) J_L-.34, PS- Pundibari, Dist- Coochbehar, within
the near vicinity of century old Baneswar Shiva Temp
thereby, creating uinatural hindrance /obstruction for the
Black soft-shell tartles, lceally called “Mohan” towards
adversely impacting their ecolopy system

Respected Sir/ Madam,

st Sinceri
With profound respect and utmos. Y, we the under signed beg ¥

. , mhabitants o . o

demonstrated that, being e e I Pa / kutipara ( Baneswar) mouja und®
f - an .

nchayat, _Coocm’ehar *hayat Samity, within the near vicini¥y

Shiva Temple: we

Baneswar Gram Pa
of century old Baneswa”

Black soft-shell turtles, locally cal

have pe
en cherishing the species being "

ay ¥V
4 “Mohan” geney, . .
le ation after generations who have

RECEIVED @1
“dntents not Werified , _
S.D.0O(8) Office -
Caoch Benar
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- an pswar shiva temple

\een naturally build up thei d
been y p their ecology system in (he cerlf“ry ol ochb@ha + Debuttor Trust
0

pond which has been under the -
administratiy cantrO‘ 0 .

ovent those Black soft-

water podies for their

Board .

Regard being had to the fact that, in g natur [olirs® 0
) nu

shell turtles, locally called Moha ona= )

s n, roam around the othe’ P . neswar) mouja under

natural survivals situating within t ; ipard '
he periphery of utp  samity regarding Which

Gram Pai
B g e o o st roe S pap R0 ) U
e state hight vide No. 880-En/T-11-
between Coochbehat to Alipurduar districts. |By pirtué 0
7/003-11/2003 dated 03.07.2020 under Section 37 (1) of
The west Bengal Bio Diversity Board has been pleased
area as * Baneswar Shib Dighi Bio Diversity 1 tage Ared”

5

Noticé
Biozogical Diversity Act 2002
to recommend this sensitive
and simultaneously

innumerable cautioning have also been affixed encampaSSing the ared keeping in mind

he safety-security and conservations of those Black soft-shell tyrtles,

I is noteworthy to mention here that, from last couple of months an adverse plight
suddenly emerged as we have identified  few illegal as well as unauthorized
constructions over and above the Gout. ( PWD) land withaut any lawful-sanction. or
permission randomly built up, parrtjc_u'larly by two individuals namely w

and by one Sudarshan Mahato ov;r Gout. (PWD ) land correspondihg to LR plot No.

e i i—

548715 k}iatidn No. 398/3 ,—cb;respcnding to Mouja- Kutipara, ( Baneswar ) JL-34, PS-
Pundibari, Dist- Coochbehar, within the near proxmity of state highway ( PWD Road )
which connects between Coochbehat to Alipurduar districts and such road as well as
roadside area is frequently used by those species for their natural as well as biological
crossing cum movement corridor|. Even the competent authority has also ostricted e
speed limit of al vehicles highty ©° idering their natural as well as biological crossing
cum movement cormidor e(tinent to mention here that, despite relentless objections
substantiating our specific grievances
for the Black soft-shell turtles, toward

1s udvers . . .
. . moverh ¥riely impacting their ecology Syste™ upon
abstructing theie natural and €asY €nt cum crossing for those illegal as well @5

unauthorized construction situa

reqardine .
garding the unnatural hindrance / obstruction

ting particular]
Y at the road : ide.
_ _ . o toed state Highway) '
anm‘sl-" enough, having beet indulged into an ypnow attig ( by th ) d privete
individuals and local administratio nce by the said P

ns the cong
t"uctions . : - tl
violating the existing Rules and 7% works ‘S,--"".W Z
fE °
\

lations tow,
a A
rds e"dangqﬁn g the €0
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up T TACRATYYR \ 744
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- species bein,
14 g the Black Soft ey shutting down
“

their ecological-corridors
)

d humble pray before

Under the abo
ve .
factuql Circumsan, —
€S, we the un®" Ahwith 0 conduct g

your good office to i :
Mmediately initiate appro, edings .
Priate proc® or thereby Stopping or

field enquiry, if ne
YY) Cessqa
demolishing those i % 1o ascertain oy, e Pro
ishing those illegal as wej asun legitima over and above the Gout,
authori . 1 P
Orzed ¢onstr esion, considering the

OUL any lawful.sgmeti erm
ful-sanction o7 P pighi Bio Diversity

lustory _
ncal, cultural and herztage~recommended Baneswar Shib
- 1l turtles, locally called

Heritage Area” so that those species being yh giack so/S"

( PWD) land which are with

A{O} 1an cou
> youl ,efld

would bé taken from

Hope an indispensable and efficacious measures
7 days from the

considering the gravity and seriousness of the jggue withit & period of

date of receiving this representation.

1. Samir Biswas
Son of Ratan Biswas
Of Vill- Sonari Nikotiyar Kuthi

PO - Baneswar

Ps- pundibari

Pist- Coochbehar-736133
2. Sudarshan Mahato

Son of Sadhu saran Mahato o
'Vi[[& To_ ﬂamswar’ TS-ﬁurltﬁﬁaﬂ "' ; ",- ‘:‘A i :‘:

Dist- Coochbehar-736133 l‘ B

Yours Sincerely
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1. The Chairman, west Ben ,
; A gal Bio Diversip
( Department of Environment ), Pr(fl)rizlcg311il Board, . (5m
floor) LB - 2, Sector - Ill, Salt Lake (‘ilL ampad Bhaw®

Kolkata- 700106, West Bengal Indiay

2 The District Magistrate & President puttor
i of Coo pe
Trust Board, Office at Sagar Dighee Squar(;hbehatrofﬁce and
District — Coochbehar, PIN - 736101 , Pos

3. The Sub- Divisional Officer sadar & 0 Membe’
: cum Ex. officio Me
of Coochbehar Debuttor Trust Board, (I*J‘ﬁc: a‘;fgag ar pighe¢
Square , Post Office and District - Coochbehar, PIN - 736101

4. The Executive Engineer, Public Works D pwD

~ ’ e ent) ( .

ROADS ), 0000}} Behar Division, Sunity Rﬁ ngNear Circutt
House, PO & Dist- CoochBehar, Pin-7, 26101 )

The Divisional Forest Officer, Coochbehar. Dpivision. Office
at- Kameswari Road [East), Near Coochbehar Airpor, J
&. Dist.; Coochbehar, Pin:- 736101

.(JI

6 The Block Land & Land Reforms Officer,
Coochbehar-TT, Po- Pundibari, Dist-Coochbehar-736169

ﬂe Officer ~in -Charge, Pundibari, Police Station, Po-
Pundibari, Dist-Coochbehar-736165

o The Pradhan, Baneswar Gram Panchayat, office of The
Coochbehar -II Panchayat Samity, Po- Baneswar, Dist-
Coochbehar, Pin- 736165,

Subject:— Objection regarding illegal-constructions over
Govt. ( PWD ) land corresponding to LR plot No. 748, LR
khatian No. 398/3 ,corresponding to Mouja- Kutipara, (
Baneswar ) JL-34, PS- Pundibari, Dist- Coochbehar, within
the near vicinity of century old Baneswar Shiva Ternplé—.
thereby, creating unnatural hindrance / obstructiy’/fgf*‘fh@\ p\\
Black soft-shell turtle's, locally called “Mohan {,awarm*\\f L\
adversely impacting their ecology system. = 5 cyie "\\\ 1\‘\
/ ’ ey b7 YYA NN

Respected Sir/ Madam, |5 (1 % : .
With profound respect and utmost STCeNty, we the under szvgned \begi 10" Lt !_{,
demonstrated that, being the local inhabitants of kutipara ( Baneswar) }7{514“\‘%4@ Lo A
Baneswar Gram Panchayat, Coochbehar = panchayat Samity, within the T';éa( vigaity /
.y ¥ o ve . o “.\:" . ’
of century old Baneswar Shiva Temple, we Y% been cherishing the species being 1

“ n" ( .
Black soft-shell trtles, locally called "M ohan™ deneration gfter generations who have

. ;‘\J“‘f\w\-\,\f‘\"\.\\ ,
CA e .
-.;t' . -‘\\\ .
ST
P ) VG {
Lo \00 AN "




peen naturally build up the;, - @ o shiva temple
. ] n
pond which has been unge, e Y babehaf pebuttor Trust
ad.

Board .

System ip, the century old
mmistratiué- control of oo .
Regard being ha 0S€ Black soft-

shell turtles, locally called Mohan . * A naty,q; eours? ater podie r

. , , d m ) ,

natural survivals situating Within ghe pecrlirjund the other pZ aneswar) mouja under
Baneswar Gram Panchayat, C°°Ch.behp ery of Jeutipd” ity T garding which
ar Il panchay@ goad ) which connects

T0SS the state p (p .
1 . 880-En/T-11-

r districts, g Notic

. 0 o

7/003-11/2003 dated 03.07.2020 under Seqt Y virtue fj" Silo ical piversity Act 2002
on 37 (1) 0

The west Bengal Bio Diversity Bogrg has beep pieased recommend this sensifive
4 en pleas

frequently the species require to ¢
between Coochbehat to Alipurdyq

area as “ Baneswar Shib Dighi gj, Diversity poritade® Area” and simultaneously
_— i Yy Heri o
innumerable cautioning have also been, ¢ . Y  assing +he area keeping in mind
Jﬁt‘-e enco

the safety-security and conservations of thase Black saft—shell rtles,

It is noteworthy to mention here thﬁt, from last couple of months an adverse plvight
suddenly emerged as we have identified few illegal as well as unauthorized
constructions over and above the Gout. ( PWD) land withaut any lawful-sanction or
permission randomly built up, particularly by two individuals namely one Samir Biswas
and by one Sudarshan Mahato over Gout. ( Pwi) land corresponding to LR plot No.
748, LR khatian -No. 398/3 ,corresponding to Mouja- Kutipara, ( Baneswar ) JL-34, PS-
Pundibari, Dist- Coochbehar, within the near proxmity of state highway ( PWD Road }
which connects between Coochbehat to Alipurduar districts and such road as well as
roadside area is frequently used by those species for their natural as well as biological
crossing cum movement corridor . Even the competent authority has also restricted the
speed limit of all vehicles highly considering their natural as well as biological crossing
cum movement corridor. pertinent to mention here that, despite relentless objections
‘Substantiating our specific grieqances regarding the unngtyurql hindrance /obstruction
Jor the Black soft-shell turtles, tawards Gdver3ely impacting their ecology system upon
obstructing their natural and easy mo”emfnt CUMm erossing for those illegal as well as
unaiahorized construction. situating PS8t the roaq ( suue Highway) side
?”"iouSly enough, having been indulged it an “nholy alliance by the said private
individuals and local administrations the CNStructiops

, , rks is in progrese-blatanty
violating the existing Rules and regulafior fowargs endangering th %fﬂlogym\

/St PN

// :Vi:,h‘ JL ‘4l
o f RARTIRV




. species being the Black SOft-shely . greby shutting down

th .
their ecological-corridors . turtles, Weally eqiied Moha*

ple pray before
‘ ircumstances e signed numble pray bef
your good office to immediately jn;; ) We the U

s formwith to conduct q
field enquiry, if necessary,

. ﬂ { v
to asc:t:: approprigte pr "ceedtr:yer thereby SIOPPIRG or
demolishing those illegal as wey| q¢ u

ain our legitimate P
nauthoriz ;egmﬂ:uctions over and above the Gout
. " ed cons ., . .
( PWD) land which are withoyt any lawful o permission considering the

ful-sanction o Shib Dighi Bio Diversity

historical, cultural and heritage-r ecommendeq Bonesth
Heritage Area” so that those species p eing the Black soft-shell turtles, locally called

Mohan could be conserved and Dbrotected accordingly .

Hope an indispensable and efficacious reasures would be taken from your end

considering the gravity and seriousness of the issue within & period of 7 days from the
date of receiving this representation.

COPY 70 rom
1. Samiy Biswas
Son of Ratan Biswas
Of Vill- Sonari Nikotiyar Kuthi
PO - Baneswar
Ps- pundibari
Dist- Coocﬁﬁeﬁar-736133
2. Sudarshan Mahato
Son of Sadhu saran Mahato
vill & Po- Baneswar, PS- yumﬁﬁaﬁ
Dist- Coochbehar-736133

H
L
LU L Bo, D8
Yours Stncerely e

v

LY

. ¢ B

2 \

IAMW %G’\“N\

aw -




/
"
e f L%?!M”“r"li"‘:

ol civi
city civit ot




a0 %> )

W ,I;v\ ’ | 0
.»-',,Zg,'.(," i A { 4
ARG o

1. The Chairman, west Bengal Big Diversity Board,

- Department of Environment ), Prar,
floor) LB -2, Seetor - 111, Salt Lake Cit

; , (57
i Sampad Bhawd’ (5

‘Kolkata- 700106, West Bengal, Ind:':zy

" The District Magisirale & President of ¢ ; Debuttor
Trust Board, O ffice at Sagar Dighee équo:rzhb;(’i:t office and
District - Coochbehar, PIN - 73610} )

" The Sub- Divisional Officer sadar & ey 1610 Mer{lber )
of Coochbehar Debutlor Trust Board, o"ﬂlqz-aot/]g‘;agar Dighee
Square, Post Office and District - Coochbehar, PIN - 736101

The Executive Engineer, Public Works Departmerth ( PWQ
ROADS ), Cooch Behar Division, Sunity RIoad, Near Circuit
House, PO & Dist: CoochBehar, Pin-736101

N

_THe Divisional Forest Officer, Coochbehar. Division. Officé
at- Kameswari Road (East), Near Coochbehar Airport, PO

&. Dist.: Coochbehar, Pin:- 73610}

. The Block Land & Land Reforms Officer,
Coochbehar-1T,, Po- Pundibari, Dist-Coochbehar-736166

* The Officer —in -Charge, Pundibari, Police Station, FPo-
Pundibari, Dist-Coochbehar-736165

i The Predhan, Baneswar Gram Panchayai, office of The
Coochbehar -il Panchayat Samity, Po- Baneswar, Dist-
Coochbehar, Pin- 736165,

Respected Sir/ Madam,

 khatian No. 398/3 ,corre

Subject:— Objection regarding illegal-constructions over
Govt. ( PWD ) land corresponding to LR plot No. 748, LR

3aneswar sponding to Mouja- Kutipara, (
pee l‘igil;x.ﬁq'oﬁs; Bundibari, Dist- Coochbehar, within
i nearareaﬁny Unna:“mry old Baneswar Shiva Temple
g)l::ﬂbyvsoft»sheﬂg furﬂe:I ra[“,s':ﬁd“‘““ Jobsiruction for th*
adversely impacting their gcolog)" syiigff “Mohan® towards

p N MR

" 1e G
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. ar shive 1empe
| - . 1
A aturally build up their ecology system in the cent™ s :habemr g B
¢ Ys e 4
Y (o4

14
nd which has bee .
0 been under the udministrativé control % C '
| goard. 4 those Black saft-
/ . . e{je ’ .
shell fR:i’aM being had to the fact that, in u natural oour®® 4 waté’ podies Jor their
/] ‘
urtles, locally called Mohan, roan around the othef P° ﬂegwar) mouja under
- patural Survivals situating within the periphery of kut{pafa ity regafdiﬂg which
Baneswar Gram Panchayal, Coochbehar -II panahd!/" s, Road J which connects
frequently the species require to cross the state highw®y { ., vide NO- 880-En/T-11-
bejween Coochbehar to Alipurduar districts. By virtué of G cal piversity Act 2002
7/0031/2003 dated 03.07.2020 under Section a7 (1) e
The west Bengal Bio Diversity Board. has been pl
area as * Baneswar Shib Dighi Bio Diversi eritag® ikt G
: . i ghi Bio Diversity H . theared keeping in mind
jamumerable cautioning have also been affived encof"P"ssmg

{the SQfety—secun'ty and conservations of those Black Soﬂ‘Sheu turtles,

0 reoammend this sensitive
» and simultaneously

couple of months an adverse plight

It is noteworthy to mention here that, from last
illegal @S well as unauthorized

suddenly emerged as we have tdentified few

constructions over and above the Gout. { pPwD) land withaut any
namely one Samir Biswas

lawful-sanction. or

permission randomly built up, particu larly by two individuals
and by one Sudarshan Mahato over Gout. ( PWD ) land corresponding to LR plot No.
74& LR Kkhatian No. 398/ 3 ,corresponding 10 Mouja- Kutipara, ( Baneswar ) JL-34, PS-
Pundibani, Dist- Coochbehar, within the near proxmity of state highway { PWD Road }
which connects between Coochbehat to Alipurduar districts and such road as well as
roadside area is frequently used by those species for their natural as well as biological
crossing cum movement corridor . Even the competent authority has also -estricted the
speed limit of all vehicles highlty considering their natural as well as biological crossing
cum movement corridor. P ertinent to mention here that, despite relentless objections
substantiating eci pances regardi ;
the Black ourr::!l tfr:legﬂetowards adved:s:g the unnatural hindrance /obstructo"
[ soft-s S . ) :
for oft ; Y impacting their ecology system 4"
obstructing their natural and easy MOVEMENt cum erogg; ;
! e ng for those illegal as well
unauthorized construction situating perticulany g .. oy -
2 : a 5 i -
mwy enough, having been mdulged into an unho : ( state Htghwayj ‘
g . the oo oly alliance by the said private
 individuals and local administrations CONStUctign .
- ol existing Rules and regulations towgr it ta in progress Do
;"su.‘»:",.)
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Specieg being the Black Soft

- shu »
-Shell lm‘tles, mf‘k’tlly called Mohan thereby l‘img dOwn

their emlogical-corridors . |

e R . - ety € =,

e factuql circunstanCeS we the under signed humble pray Before

ately initiqte appropriate pmcgedz'ngs |
» 10 ascertqin our legitimate prayer thereby Stoppmg -
_ well as urauthorizeg constructions over and above the Gout
{ PWD) tana which are Without any lawful.sanation or PEMISSION, considering 4,
historical, culturat and heritage-—recommended Baneswar Shib Dight Bio Diversity

Heritage Area” so thqt those species being the Black soft-shell turtles, locally cqjjey
Mohan could be conserved and protected accordingly .

Hope an indispensable and efficacious measures would be taken from your s
considenng the gravity and seriousness

of the jssue within a period of 7 days from the
date of receiving this representation.

LOPY 70
1 Samiy Biswas
Son of Ratan Biswas
Of VUll- Sonari Nikotiyar Xuthi
P0 - Baneswar
Ps- pundibari
Dist- Coochbehar-736133
2 Sudarshan Mahato

Son of Sadhu saran Mahaio

vill & Po- Baneswar, PS- pundibari
Dist- Coochbehar-736133

Yours Sincere
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pated- 10 105 102«

e " | o @ f)"j

1. The Chairman, west Ben gt
ooV 5engad Bio Divergy
Department of Envirgnment ), ;)‘:g":{f\rszty 5;0%‘11&‘ Jan (5t
floor) LB - 2, Sector - 11}, Saft ke c‘.*;“mpa

Kolkata- 700206, West Benga| Ingia

2. The District Magistrate & pre.. puttor

S % € & President of Cogshbehal D¢

T"USf. Board, Ot,{m \I.tSQ'gar Di 9 hee éaa(:‘i;}ﬂ’pos ¢ oﬂ“‘e, aﬂd
District ~ Coochbehar, PIN .- 735) pifh )

3 The Sub- DiVl‘S’éﬂa{ Ofﬁcer sadar &C‘ clo Member
of Coochbehar Debutior Trust Board, "‘(‘m’;}fz‘a‘%ﬂ gar Dighee

Square, Post Office and District - Caachsghar, PIN - 720107

4 The Execulive Enginger, Public Works pepartmerth (PWD
ROADS ), Cooci} 8ehar Division, Sunity ;ggd, Near Circuit
House, PO & Dist- CoochBehar, Pin-73610] -

5. The Divisional Forest Officer, Conchbsahap, Dinision. Office
at- Kameswan Road (East); Near Coochbehar Aiport, PO
&. Dist.; Coachdehar, Pin-- 736101

6. The Block Land & Land Reforrs O}ﬁcer,
Coochbehar-it , Po- Pundibari, Dist-Coochbehar-736165

7 The Officer -in -Charge, Pundibax, Folice Station, Po-
Pundibari, Dist-Caochbehar-736165 '

8 The Pradhan, Bareswar Gram Panchayat, office of The
Coochbehar -1l Panchayat Samity, Po- Banesway, Dist-

Coochbehar, Pin- 736165,

Subject:— Objection regarding illegal-constructions over
Govt. (PWD ! fand corresponding to LR plot No. 748, LR
khatign No. 398/3 scorresponding to Mouja- Kutipara, (
Baneswar ).".L..M’ PS Pundibari, Dist- Coochbehar, within
the néar vzcu:uty of century old Baneswar Shiva Temple
thereby, creating UmMaturﬁl hindrance ,obstruction for the

- Black goft-shall rHles, locally called “Mohan” towards
adversely Tmpacting their ceolapy ovcrer

Respected Sir/ Madam,

With profound respect and
demonstraled that, being the local inhabitants
Baneswar Gram Panchayat, Coochbehar -1 .}’an
of cen y old B war Shiva Temple, W¥ ha
” es, locally call

wtmost Sincery

We the under signed beg ¥

Samity, within the @
Nerishing the spégi

)

~ J b&%i% ?{1"‘
tio { e aup TRV ey
N after generdtio QQ??%‘?M
‘ 3 i .an”f‘ 1 GE""'““ “23:51
\ ; L Tagh 7 5
\S\i.r\ \1. ‘; s “‘ﬂn,g‘:uoﬂgﬂ-

Sy
Tt Mhaal /
kit W G iy {("m' ""“'\..

od «pfohan®




AA M e ol - v,
iy

4 é MR L% <8 4
gl S - officio Member

f bangswar shiva temp,

‘ ity build wp thair |

/ peen naturally but dup th;:zn;em.loﬂy Siystern in t} tury old - Debutt

pond which has been under the administ e ceft oochbehm ebuttor Tryg
' istrativé control °

Board

3 y (]

shell furtles, locally called Mohan, roam around her por: &2 water bodies for the;,
around the 0 gan eswar) mouja il

nafurel survivals stuating within the periohery of utipa® .
Baneswar .Gram Panchayat, C_'Oc';c}.,bemr --LI Panchaya amity regarfimg which
frequenﬂy the species require to cross the state highw@¥ (P Road ) which connectg
between Coachbehat to Alipurduar districts. By V;rtue of otice vide No. 880-En/T.1].
7/003-11/2003 dated 03:07.2020 under Section 37 (1) of Biological Diversity Act 200y
The west Bengal Bio Diversity Board has been pleased 10 recornmend -this sensitiye
area os * Baneswar Shib Dighi Bio Iiiversity Heritage Area” and simultaneousty
innumerable cautioning have also been affixed encompassing the area keeping in mind
the safety-securify and conservations of those Black soft-shell tyrtles,

Regard being had fo the fact that, in o natural £oUTS®

itis noteworthy to mention here that, from last eouple of months an adverse plight

suddenly emerged as We have identified  few illegal as well as unauthorized
constructions over and above the Gow ( PWD) land withaut any lawful-sanction or
permission randomly built up, pwﬁcularly by two individuals namely one Samir Biswas
and by one Sudarshan Mahato over Gout. { PWD ) land corresponding to LR plot No.
748 LR khatian No. 338/3 ,c:mresponciing to Mouja- Kutipara, ( Baneswar ) JL-34, PS
Pundibari, Dist: Coochbehar, ithin the near proxmity of state highway ( PWD Road )
Which connects between Coochbehat to Alipurduar districts and such road as well @5
roadside arec 18 frequently used by those species for'/ their natural as well as Biologicdl
crossing cum movemernt gornidor . Even the competent authority has also restricted the
speed limit of all yehicles highly considering thelr natural as well as biological 0SS
cum movement corridor. pertinent to meniion here that, despite relentless objection®
substantiating our specific jevancés rejarding the unnatural hindrance /obstructio"
for the Black soft-shell wuriles, towards AdVersely impacting their ecology sistem upot
Reusinicting their natural and ea:fy movemertt aum erossing for those illegal as well #°
unauthorized construction situating particularly at the road ( state Highwa) 8
ly enough, having been indulged n9 an unnoty alliance by the S qid pri®
- and local administrions th_'e Constructions works is in Progres
existing Rules and reguletions towargs endaﬂgering}-.'.ﬁ

"R,
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Ko+~ -~ aet Bengal, Indidv /Q : !

. » S hutﬁn i
gpecies being the Black Soft-shejp pan thereDY s 9 doyy
their ecolegical-corridors - turleg locaity called g ;

gl numble pray befop,
b : TCumstanceg, e the ynder sign® rthwith 0 conduyct e
your goo office to Immediately thitiate ap ' mceedings fo ) Q
field enquiry, if recessary, to (l-SC(:rta".: i z,,ate p e g
demolishing those illegal us wel; as ynq t) o ns over and above the Goy;,
. : " Uthorized cons
{ PWD) land which are without any

Under the aboye factual B

lawful.sqnetion 9 Permisswn’ considering the
auwful-san . Shib Dighi Bio Diversity

‘vp:'swrical, eultural and 8erifaye-recommendpd BanesW®
g shell turtles, locally calleg

Hevitage Area” So that thege Speties being (he Black soft-

Mohan could be conserved and protected accordingly -

would be taken from your end
n a period of 7 days from the

Rope an indispensable and efficacious measures
wnﬁdewthe gravity and seriousness Of the issue withi
date of recaving this representation.

(OPY T0

7. Samir Biswas

Son of Ratan Biswas

Of Vill- Sonari Nikotiyar Kuthi
PO - Baneswar

Ps- pundibart

Dist- Coochbehar-736133

2. Sudarshan Mahato

Son of Sadhu saran Mafiato

vill & Po- Baneswar, PS- pundiiar:
Dist- Coochbehar-736133
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To, ”ﬂ”d’
. . » .
1. The Chairman, west Bengal Bio Diversity Hoard
Y Board,

( Department of Environment ), Prani &
Hoor) LB - 2, Sector - 111, Salt If,ak;a(r;:t?ampad Phawat @
Kolkata- 700106, West Bengal, IndiaJ

.2~ The District Magistrate & President of Coochbehar pebuto’

Tyust Board, Office at Sagar Dighe i
District -~ Coochbehar, PIN - 73 691 0 1‘3 Square , Post Officé

3. The Sub- Divisional Officer sadar & cui . ylember
cuin Ex- officio Me
of Coochbehar I?ebuttor Trust Board, Office a(;ﬂS?an » Dighee
Square , Post Office and District - Coochbehar, pi - 736101

he Executive Enginegr, ic Works Department, (PWD

ROADS j, Cooch Beha AL ision,,&m#y-}gawe&r_g#&ult

House, PC & Dist- CoochBehar, Pin-736101

N

The Divisional Forest Officer, Coochbehar. Division. Officé
at- Kameswari Road (East), Near Coochiehar Airpor’,
&. Dist.;: Coochbehar, Pin:- 736101

6. The Block Land & Land Reforms Officer,
Coochbehar-1I, Po- Pundibari, Dist-Coochbehar-736165

The Officer —in -Charge, Pundibari, Folice Station, Po-
Pundibari, Dist-Coochbehar-7361 65

~

& The Pradhan, Baneswar Gram Panchayat, office of The
Coochbehar =11 Panchayat Samity, Po- Baneswar, Dist-

Coochbehar, Pin- 736165,

Subject:— Objection rogarding illegal-constructions over
Govt. ( PWD ) land corresponding to LR plot No. 745, LR
khatian No. 398/3 corresponding to Mouja- Kutipar@ (
Baneswar ) JL-34, PS- Pundibari, Dist- Coaclbehar, within
the near vicinity ol century old Baneswar Shiva Temple
thereby, creating unnatwal hindrance / obstruction for the
BlaCk BOft‘Shen CU,'I,"thS, 10cauy called “MOhar’” towm‘ds
adversely impacting their ecology system. s

Respected Sir/ Madamy,
With profound respect and utmost SiCenty, we the under signed bed

. inhabitants ; e
demonsurated that, being the local inhabitaris of kutipara ( Buneswar) mowje B A R L‘

hbehar -l Panchayat Sami ) S L )
t, 0009 yat Samity, within the neat;}fw‘”‘?ﬁ-\ ¥

Baneswar Gram Panchayd
. )q Temple, We have bee . /S SUipap®
114 n cherishing the spe’aesslb‘ﬁﬂg‘ t??? et \ @)
| N 2.

of century old Baneswar S o
“Mohan” ) ‘ )
Black soft-shell wrtles, locally called an generation after generations whotha?
bt Gttt

. 3.0 55 2
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' { ipa tem,
en naturally build up their ecology system in th 1d baﬂesw piel N
: n
3p0ﬂd which has been under the administrativé e century ocoa Jhar pebuttor Trust
control of :

Board .

. Black sojt-
Regard being had to the fact that, in a n Jof Jpent 1% ﬁ
s atural cours wate podies for their

shell turtles, locally called Mohan, roam around the other ¥ o,

natural survivals situating within the periphe :‘ il

Baneswar Gram Panchayat, Coochbehar —rIyI °£ anchta’pyat Samity regarding which

frequently the species require to cross the state highway (P

petween Coochbehat to Alipurduar districts. By virtué ° £No g Vide No. 880-En/T-11-
cal piversity Act 2002

7/003-11/2003 dated 03.07.2020 under Section 37 (1] of BiOG'
mmeﬂd this sensitive

The west Bengal Bio Diversity Board has been pleased 1o rex?
» and simultaneously

area as ° Baneswar Shib Dighi Bio Diversity Heritagé red
innumerable cautioning have also been affixed encompassm the ared keeping It mind
the safety-security and conservations of thase Black s9

Itis noteworthy to mention here that, from last couple of months arn adverse plight
as unauthorized

suddenly emerged as we have identified few illegal GS well

constructions over and above the Govt ( PWD) jand withaut any Iawful-sanction or

permission randomly built up, particularly by two individuals namely one Samir Biswas
er Gout. { PWD ) land corresponding t0 LR plot No.

and by one Sudarshan Mahato 0V
748, LR khatian No. 398/3 ,comesponding to Mouja- Kutipara, ( Baneswar ) JL-34, PS-
pundibari, Dist- Coochbehars within the near proxmity of state highway ( PWD Road }

which connects petween Coochbehat 10 Alipurduar districts and such road as well as
roadside area is frequently used by thos¢ species for their natural as well as piological

movement corridor . Even the competent authority has also restricted the
nighly considerng their natural as well as biological crossing

Pe’ﬁ"‘e"t to mention here that, despite relentless objections
truction

crossing cum
speed limit of all vehicles

curm movement corridor.
substantiating Our specific grievances regarding the unnatural hindrance /003

hell turtles: towards adversely impacting their ecology system upon

for the Black soft-s
emert ;
ral and €Y movement cum crossing for those iflegal 4% well

obstructing their natu
unauthorized construction situating partcularty at the road ( state Highway) side

Curiously enough, havind P indulged 10 an unholy altiance by the ST

o _:oqrgtions the co ; - g
individuals and local adminisiret® Mistructions works is i’&lﬁfggﬁessﬂﬂﬁmt‘{y&\
violating the existing Rules gy oI

lations e A \
and regt “owards endangeﬁng,:/th)éj/éQoAiogy Of ot 1

15y
iy Y ) p
ot & ol Y
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. ’ /. b}
oby shutting down,
[}

ecies being t
i g the Black soft-shell turtias, 1ot caticd MON%" ther
their ecological-corridors . ’ Y calle

mble pray befor
Under the above factuql dircumsta der sig d ' e
nces, we the un®” o thwith to conduct g

your good office to immediately inie o
ely initiate appropriate pmceediﬂg thereby stopping or

field enquiry, if necessa : raye
Y 10 ascertain our legitimaté p yyeraﬂd above the Goyt,

demolishing those illegal as well as unquthorized construcio"™ ° ideri

( PWD) land which are without any lawful-sanction or pennﬂssior'l, cons ;”ing t.he

historical, cultural and Mﬁtag&recommended Baneswar Shib Digh 5o i vy

Heritage Area” so that those species being the Black soﬁ-shel_l turtles, locally called

Mohan could be conserved and protected accordingly -
Hope an indispensable and efficacious measire® would be taken from your end

considering the gravity and seriousness of the issue withi? 2 period of 7 G&y’ from the

o)

date of receiving this representation.

COPY 70 i~
1. Samir Biswa
Son of Ratan Biswas
Of Vill- Sonari Nikotiyar Kuthi
PO - Bemssaze KHARITA  KAKRILART .
Ps- pundibari
Dist- Coochbehar-73£453 7 361 ?9
2 Sudarshan Mahato
Son of Sadnu saran Mahato
vill & Po- Baneswar, PS- _pumfi&ari
Dist- Coochibehar-736133 ‘

S

i, 1 ™\
Yours Sin/cerely f \M} %\
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N TRIBUNAL KOT
ATION

BEFORE THE NATIONAL GREE
MEMORANDUM OF APPLIC
(Under Section 18(1) read with Sections 1%, 15 of National Green
Tribunal Act 2010)
Application No. of 2024

Between :
Animesh Barman,
Son of Late Anil kumar Barman,
Kuthipara, Hatiduba, Cooch Behar,
West Bengal, Pin-736133.

AND

1. The Union of India,
Represented through Ministry of Environment,
Forest & climate change
& Others

JAKALATNAMA

I, Animesh Barman, applicant herein, do appoint and retain MR.
TANMAY BASU, Advocate, Bar Association Room No. 13, High Court at
Calcutta, Mobile : 9836982908, Email : tanmaythelawyer@gmail.com to
appear me in the above Application and to conduct and prosecute (or
defend) the same and all proceedings that may be taken in respect of any
application connected with the same or any decree or order passed
therein including all applications for return of documents or the receipt
to any moneys that may be payable to me in the said Appeal/Application
and also in appeal under to the Supreme Court of India and in

applications for review Judgment.

I certify that the contents of the Vakalatnama at

were read out and explained in my presence to
the Executant who appeared perfectly to understand
the same and made his/her/their signature in my

presence

Executed before me this l8*‘aay of June, 2024

ACCEPTED

The address for service of the sa'id Counsel : TANMAY BA Advocate,
Bar Association Room No. 13, High Court at Calcutta, Mobil’e :
9836982908, Email : tanmaythelawyer@gmail.com
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